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Institute of Chemical and Industrial
Technology in Gujarat

3035. SHRI R. K. AMIN : WHI the
Ministsr of EDUCATION AND YOUTH
SERVICES be pleased to state ¢

(a) whether it is a fact that there exists
a demand for seiting up a separate Insti-
tute of Chemical and Industrial Technology
for traiving tecbnicians and engineers in the
Gujarat State ; and

(b) if so, the reactions of Government
thereto ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V.K.
R. V. RAO): (a) Yes, Sir.

(b) The Gujarat State Plan does
not include any provision for setting up
institutes of chemical engineering and
chemical technology.

A new chemical engincerlng institute
has, however, been set up at Nadiad with
the donations given by a charitable founda-
tion. Another registered socicty has been
formed for setting up a Gujarat Institute
of Chemical Technology at Ahmedabad.

The requirements for tcchnical man-
power, particularly for chemical industry,
are being studied. Depending upon the
ussessed demand, Government will exawine
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the question of expanding training facilities
in this field.

Demands of District Bar Association
Chandigarh

3036. SHRI SHRI CHAND GOYAL :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the District
Chandigarh have no Bar Room ;

(b) whether the five storeyed court
building has no lift ;

(c) whether the District Bar Association
has sent any representation regarding these
demands ; and

(d) if so, the steps taken by Govern.
ment to meet the demands ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) (a) A
Bar Room was provided in the District
Courts. This was, however, not utilised
by the Bar and was then converted into a
Court Raom.

(b) The building is only three storeyed
and has no lift.

(c) and (d). Yes, Sir. Chandigarh
Administration are examiog the demands.

Courts at

History of National Movement

3037. SHRI SHRI CHAND GOYAL:
Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state:

(a) the amount spent so far on writ-
ing the history of National Movement ;

(b) the names of prominent historians
who have been entrusted with this task ;
and

(c) the work published by them so far
and the ones that have been undertaken ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICES (SHRI BHAKT
DARSHAN): (a) Anamount of about
Rs. 11 lakhs, including cost of printing, has
been spent so for on writing the His-
tory of Freedom Movement, of which an
amount of Rs. 67,000 has been recovered
from the sale proceeds.

(b) The work has been entrusted to
Dr. Tara Chand and a Committee, consjs-
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ting of the under-mentioned bistorians, has
been set up to advise him in this work : —.

1. Prof. K. A. Nilakanta Sastri
2. Prof. Mohd Habib

3. Prof. K. K. Dutta

4. Dr. Bisheshwar Prasad

5. Dr. N.R. Ray.

(c) Volume I and Vol. Il of the His-
tory have so far been published. The third
and the last Volume is under preparation.

Allotment of Shops in Nehru and Shastri
Markets in Chandigarh

3038. SHRT SHRT CHAND GOYAL ;.
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether it is a fact that the Chan-
digarh Administration is not charging any
rent for the shop plots which that given to
the occupants of Nehru aand Shastri
markets ;

(b) whether it is also a fact that the
Shops and Establishment Act, Sales Tax
Act and other Acts are not enforced in
these markets ;

(c) whether Govenment have received
complaints that some people have accepted
illegal gratifications in the allotment of
plots in these markets ;

(d) whether any eaquiry has been
conducted regarding these complaints and,
if so, the outcome thereof ; and

(e) the criterion adopted for the
allotment of plots in the above mentioned
markets ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) No
rent is being charged from the occupants
of these markets.

(b) No, Sir.

(c¢) Yes, Sir.

(d) Yes. But the allegations could
not be substantiated.

() No regular allotments have been
made io these markets. The shopkeepers
have occupied the sites and built temporary
congtructions thercon withoyt permission,





